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MINISTRY OF MINES

(Indian Bureau of Mines)
NOTIFICATION
Nagpur, the 21st April, 2026

F. No. T-43010/2/2024-TS-IBM_HQ.— In pursuance of clause (b) of sub-section (2) of Section 5 of Mines
and Minerals (Development and Regulation) Act, 1957 (67 of 1957) (As amended up to 27" March 2015) and by virtue
of powers vested in the Controller General, IBM under clause (a) of subrule (1) of Rule 13 of Minerals (Other than
Atomic and Hydro Carbons Energy Minerals) Concession Rules, 2016 and in addition to the Gazette Notification dated
18" May 2016 published on 23 May 2016 vide F. No. T-43004/CGBM/MM(DR)/2015, I hereby authorize the
following officers in respect of the category and location of the mines specified therewith; to exercise the power
specified under Rule 16 and Rule 17 of Minerals (Other than Atomic and Hydro Carbons Energy Minerals) Concession
Rules, 2016, for approval of Mining Plans-

State Districts/ City Category of  Mine/ | Authorized Officers to

Mineral

approve Mining Plans

Rajasthan

Salumber, Amet, Rajsamand,
Udaipur, Chittorgarh, Nimbahera,
Sirohi, Banswara, Pratapgarh,
Dungarpur, Sojat City, Barmer,
Pali, Jalaur, Balotara, Badmer &
Jaisalmer

All Quartz, Feldspar, Mica
and Barytes Mines having
their lease area 5.0 ha or
less

Regional Controller of
Mines, Deputy Controller
of Mines, Senior Assistant
Controller of  Mines,
Assistant Controller of
Mines, Regional Mining
Geologist, Senior Mining
Geologist and  Junior
Mining Geologists posted
in Zonal Office, IBM,
Udaipur

All other
Rajasthan

districts/ Cities of

All Quartz, Feldspar, Mica
and Barytes Mines having
their lease area 5.0 ha or
less

Regional Controller of
Mines, Deputy Controller
of Mines, Senior Assistant
Controller of  Mines,
Assistant  Controller of
Mines, Regional Mining
Geologist, Senior Mining
Geologist and  Junior
Mining Geologists posted
in Regional Office, IBM,
Ajmer

Andhra Pradesh

All districts of Andhra Pradesh

All Quartz, Feldspar, Mica
and Barytes Mines having
their lease area 5.0 ha or
less

Regional Controller of
Mines, Deputy Controller
of Mines, Senior Assistant
Controller of  Mines,
Assistant  Controller of
Mines, Regional Mining
Geologist, Senior Mining
Geologist and  Junior
Mining Geologists posted
in Regional Office, IBM,
Vijayawada

This order shall come into force with immediate effect from the date of notification in the Official Gazette

of India.

PANKAJ KULSHRESHTHA, Controller General
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